THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM

[ For Tuesday,1st October 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:
JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/3671/2018 RAMEN SINHA MR. U K NAIR SC, ELEM. EDU
Versus MR M ] QUADIR MR. N DHAR (R9)
THE SCHOOL MANAGING COMMITTEE MR. N ANSARI MR. T U LASKAR (R9)
AND 8 ORS. MS. S DASGUPTA (R9)
2 WP(C)/3362/2023 HASHEM ALI AHMED MR. A PARAMANIK SC, PAND R.D.
Versus MR. A ALI GA, ASSAM
THE STATE OF ASSAM AND 6 ORS SC, IWT
3 WP(C)/5678/2023 S/356343F HAV/ORL KULDEEP SINGH MR G K DEKA MR. B CHAKRAVARTY
Versus MR C GOGOI DY.S.G.I.
THE UNION OF INDIA AND 6 ORS MR. A M BARUAH
S RABHA
4  WP(C)/3836/2024 M/S SIS LIMITED (FORMERLY KNOWN AS MR P P MEDHI MR. K GOGOI
SECURITIES AND INTELLIGENCE MR G BARGAYARY DY.S.G.I.
SERVICES (INDIA) LIMITED
Versus

UNION OF INDIA AND 2 ORS

LEAVE NOTE OF ADVOCATES FOR 01/10/2024
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MS. N M DEKA 17-07-2024 To  20-12-2024
MR. S K SAHARIAH 10-09-2024 To  21-10-2024
MS. B M CHETRI 11-09-2024 To 06-11-2024
J SHARMA 17-09-2024 To  04-10-2024
MR. B NATH 19-09-2024 To  02-10-2024
MR A TEWARI 23-09-2024 To  03-10-2024
MS. A BHATTACHARYYA 24-09-2024 To  20-12-2024
MR A GOENKA 26-09-2024 To  04-10-2024
MR R GOENKA 26-09-2024 To  04-10-2024
MS. S SARMA 03-10-2024 To  21-10-2024
MS A.SARMA 30-09-2024 To  05-10-2024
MRS A BUJARBARUAH 30-09-2024 To  05-10-2024
MR. S BANIK 30-09-2024 To 01-10-2024
MRS. M CHATTERJEE 30-09-2024 To  04-10-2024
MRS. U CHAKRABORTY 30-09-2024 To  04-10-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010109792018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010124642023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010211902023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010152472024

MR. A K PURKAYASTHA
MR. S SHARMA
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM

[ For Tuesday,1st October 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:
DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/1934/2019 ASSAM ROOFING LTD. DR. ASHOK SARAF SC, INDUSTRIES AND
Versus MR. P BARUAH COMMERCE
THE STATE OF ASSAM AND 4 ORS. MR. S P SHARMA SC, TAXES
MR. Z ISLAM
MR. P DAS
MR. N N DUTTA
2 LA.(Civil)/1963/2023 AJAY CHANDRA BHARALI MR. A K JAIN MR. A BISWAS(R-1,2)
in RFA/7199/2023 Versus MR. H GOSWAMI MR R KALITA(R-1,2)
SANJIB KUMAR BHATTACHARYA AND 4
ORS.
WITH
RFA/7199/2023 AJAY CHANDRA BHARALI MR. A K JAIN
(Filing Number) Versus
SANJIB KUMAR BHATTACHARYA AND 4
ORS. A
WITH
I.A.(Civil)/1962/2023 AJAY CHANDRA BHARALI MR. A K JAIN
Versus MR. H GOSWAMI
SANJIB KUMAR BHATTACHARYA AND 4
ORS.
3 LA.(Civil)/1176/2024 SHRIRAM GENERAL INSURANCE MR. A | SAIKIA MRS B ACHARYA (r-4)
in MACApp./4418/2024 COMPANY LIMITED M CHETIA MR. A R AGARWALA(R-
Versus 1,2,3)
JOHN HANDRICK M. SANGMA AND 7 ORS. MR. A ACHARYA (r-4)
MR ADITYA AGARWALA(R-
1,2,3)
WITH
MACApp./4418/2024 SHRIRAM GENERAL INSURANCE MR. A ] SAIKIA
(Filing Number) COMPANY LTD
Versus
JOHN HANDRICK M SANGMA AND 7 ORS
A
WITH
I.A.(Civil)/4419/2024 SHRIRAM GENERAL INSURANCE MR. A ] SAIKIA

(Filing Number)

COMPANY LTD

Versus
JOHN HANDRICK M SANGMA AND 7 ORS
A
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010060862019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010158342023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010134092023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010134102023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010078522024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010078492024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010078502024

4  WP(C)/2950/2024 RATUL BORGOHAIN MR B D DAS MR S DUTTA (R-6)

Versus MRS R DEKA MR. R GOSWAMI(R-2,3,4,5)
OFFICE OF THE INSURANCE MR D BANIA MS. M SAIKIA(R-2,3,4,5)
OMBUDSMAN AND 5 ORS MR. S. SUR MS S MOCHAHARI (R-6)
MR. H R DAS MR. S DUTTA (R-6)
MR J LOTHA MS. P BORTHAKUR(R-

2,3,4,5)
MR S DUTTA (R-6)
DY.S.G.L

LEAVE NOTE OF ADVOCATES FOR 01/10/2024

1) MS. N M DEKA 17-07-2024 To  20-12-2024

2) MR. S K SAHARIAH 10-09-2024 To  21-10-2024

3) MS. B M CHETRI 11-09-2024 To 06-11-2024

4) J SHARMA 17-09-2024 To  04-10-2024

5) MR. B NATH 19-09-2024 To 02-10-2024

6) MR A TEWARI 23-09-2024 To 03-10-2024

7) MS. A BHATTACHARYYA 24-09-2024 To  20-12-2024

8) MR A GOENKA 26-09-2024 To  04-10-2024

9) MR R GOENKA 26-09-2024 To  04-10-2024

10) MS. S SARMA 03-10-2024 To  21-10-2024

11) MS A.SARMA 30-09-2024 To  05-10-2024

12) MRS A BUJARBARUAH 30-09-2024 To  05-10-2024

13) MR. S BANIK 30-09-2024 To 01-10-2024

14) MRS. M CHATTERJEE 30-09-2024 To  04-10-2024

15) MRS. U CHAKRABORTY 30-09-2024 To  04-10-2024

16) MR. A K PURKAYASTHA 30-09-2024 To 01-10-2024

17) MR. S SHARMA 30-09-2024 To 01-10-2024

18) MR G BAISHYA 30-09-2024 To  04-10-2024

19) MS. B BHUYAN 30-09-2024 To  04-10-2024

20) MR. A K BHUYAN 28-09-2024 To 16-10-2024

21) MR. C CHOWDHURY 21-10-2024 To  23-10-2024

22) MR. N ALAM 03-10-2024 To  04-10-2024

23) MR D K BORDOLOI 01-10-2024 To  04-10-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010113042024
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